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[Dr. Ranen Sen]
position of the Government of India
than taken a few days earlier. There-
fore, I do not press the resolution,
and 1 withdraw it.

Mr. Deputy-Speaker: “Tas the hon.
Member the leave of the House to
withdraw the resolution?

Hon. Members: Yes.

The resolution was, by leave, with-
drawn.

16.53 hrs.
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Mr. Deputy-Speaker: The hon.
Member may continue next time.
17 hrs.

The Lok Sabhg then adjourned till
Seventeen of the Clock on Saturday,
February 27, 1965/Phalguna 8, 1886
(Saka).
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